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The Deputy Minister of Defence 
(Shri Satish Chandra): (a) 14.

(b) (i) United 
and Pakistan.

Kingdom, Ceylon

(i i )  A t Trincomalee (Cey lon ). 

Indian Ocean 

Arabian  Sea 

G ulf of Aden  

B ay  of Bengal 

♦Malacca Straits 

Singapore.

(c ) To train the officers and men of 
the Indian Navy  in the efficient handl
ing of their ships and fighting 
Weapons.

Shri H. N. Mukerjee: Do I take it. 
Sir, that our N avy ’s know-how is 
patterned on the manoeuvring and 
other capacities of the other foreign  
countries concerned, which were men
tioned by the Minister?

Shri Satish Chandra; O f course, the 
knowledge of the United Kingdom  is 
better than ours.

R aising  skilled  personnel from  factor
ies AND Private Companies

•1033. Shri M. R. Krishna: W ill the 
Minister of Defence be pleased to 
state whether Government have any 
scheme to raise skilled personnel from  
factories and private companies as 
supplementary reserve for use in 
emergency?

The Deputy Minister of Defence 
(Sarddr Majithia): Yes; the question 
with regard to the formation of a sup
plem entary reserve in the Arm ed  
Forces is under the consideration of 
Government.

Sbri M. R. Krishna: W hat would be 
the conditions on which they would be 
employed in the military to serve in an 
emergency?

Sardar Majithia: I said it 5s under 
the consideration of the Government 
and when the Government comes to a 
decision, you w ill probably know.

R esearch P rogrammes of N a t io n a l  
L aboratories

*1035. Shrimati Renu Chakravartty: 
^a) W ill the Minister of Natural Re

nd Scientific Research be

pleased to state who finalises the re- 
search-programmes of the various 
National Laboratories? 0

(b )  H ow  far are the needs of Indian  
Industry taken into account when  
these programmes are finalised and 
through what machinery?

The Deputy Minister of Natural 
Resources and Scientific Research (Shri 
K. D. Malavlya): (a ) and (b ). The 
programmes of research of the Nation
al Laboratories are drawn by the 
Directors of the Laboratories, which 
function under the Council of Scientific 
and Industrial Research after consider
ing the suggestions received from the 
public, industries, research committees 
of the Boaid  of Scientif.c and Indust
ria l Research and Government organi
sations. The industrialist members of 
the Board of Scienti.fic and Industrial 
Research and the Governing Body of 
the Council of Scientific and Industrial 
Research also make suggestions from  
time to time. The programmes are  
then placed before the Advisory Board  
of the Laboratories, which are com
posed of industrialists and scientists. 
The needs of Indian Industry are taken 
into account by having industrialists 
interested in related industry on the 
Advisory Board of each Laboratory.

Shrimati Reno ChakraTartty: May
we know. Sir, under what terms, ail 
patents perfected by the National 
Laboratories are leased out to indus
trialists?

Shri K. D. M alav i}^ : Each patent is 
considered on individual merits.

Shrimati Renu Chakravartty: That 
is not my question. On what terms 
are they given out^to industrialists?

Shri K. D. Malaviya: Generally, 
when a research is made and a dis
covery completed, and its patent ob 
tained, then the patents are given out 
to the industrialists on royalty basis.

Shrimati Renu Chakravartty: M ay I
know, Sir, how many such processes 
have been leased out and' to whom  
during the last one year?

Mr. Deputy-Speaker: H ow  does that 
arise out of the question? *

Shri K. D. Malaviya: I cannot give 
that. If  the hon. Member wants the 
exact figures, she may put a separate 
question. •

Shrimati Renu Chakravartty: M ay I
know. Sir, is there any  co-ordinated 
plan for the Five Year Plan and. if so.
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how will the Five Year P lan be integ
rated with the plan which has been 
se^t out by the Laboratories?

Shri K. D. Malaviya: The researches 
that go on in the Laboratories cannot 
be dovetailed into a Five Year P lan or 
a Seven Year Plan. Whenever re
searches are made and discoveries and 
investigations are completed, they are 
considered as individual researches. 
There are appropriate Committees and 
Bodies to consider them and to distri
bute them. They are done by the 
Government themselves or given over 
to the industries.

Shri Damodara Menon: Apart from 
giving representation to the Industrial
ists on the Advisory Board, is there 
any definite scheme by  which the ac
tivities of these research laboratories 
are co-ordinated with the needs of the 
industry?

Shri K. D. Malaviya: Yes. there are 
schemes and these schemes have been 
further pursued.

Shri Bansal: W hat are the schemes 
to which the hon. Minister referred?

^  : ( ‘̂ 13!

[The Minister of Education and 
Natural Resources and Scientific Re
search (Maulana Azad): The scheme 
is that a special development corpora
tion would be set up for this purpose.]

Shri V. P. Nayar: M ay I Vnow 
whether in view of the fact that there 
is food scarcity and in view of the 
fact that there is great scope for the 
development of deep-sea fishing. Gov
ernment have got any scheme ôr do
ing rt\seiarch in developing deep-sea 
fishing?

Shri K. D. Malaviya: The National 
T .a>"^r itories are not concerned with 
d€*p-sea fishing for tackling food
Rcaic.Lv-. The Waltair Univsr^ity has 
a sectix>n under it which is dealing with  
this and they are doing some work.

Shri V. P. Nayar: May I take it that 
the Ministry of Natural Resources and

Scientific Research considers it 10 be  
only of such little importance?

[Maulana Azad: No ,the M inistry of 
Food is dealing with it.]

qto #

^  I

m i l  #  I

Next question, Q. No. 1036.

Shrimati Renu Chakravartty: I want 
to make a submission, Sir. When the 
hon. Minister gives us statements laid  
on the Table of the House, when they 
are exceeding two pages, can they be 
given to us a day before instead of 
giving 10 or 12 *minutes before?

Mr. Deputy-Speaker: The hon. Mem 
ber may put supplementary questions 
later on.

Shrimati Renu Chakravartty: It w ill
never Qome, Sir.

Shri K. D. Malaviya: The question is 
a very comprehensive one as to the 
help that the Laboratories are giving  
to the cottage industries and the small 
scale industries.

Mr. Deputy-Speaker: I would only 
say that whenever Government is in 
possession of these facts, and can lay it 
in the Notice Of!ice a day in advance* 
they wiU kindly do so.

Sm a ll  Scale I ndustries

*1036. Shrimati Renn Chakravartty:
(a )  W ill the Minister of Natural Re
sources and Scientific Research be
pleased to state whether any of the 
National Laboratories has up till now  
done any work connected with the 
improvement of small-scale indus

tries?

(b )  If so, what are the details of 
such work?

(c ) To -w hdt extent has it been ap
plied under commercial conditions?

The Deputy Minister of Natural 
Resources and Scientific Research (Shri 
K. D. Malaviya): (a )  Yes, Sir.

(b) and (c ).  A  statement giving the* 
required information is laid on tlM




